
 547  Matters  Under

 SHRI  LOKANATH  CHOUDHURY:
 Sir,  you  may  allow  a  discussion  under
 rule  193.

 MR.  SPEAKER:  |  will  allow  you
 tomorrow  and  not  today.

 SHRI  LOKANATH  CHOUDHURY
 (Jagatsinghpur):  Sir,  |  will  say  only  one
 thing.  When  we  discuss  the  issue  of
 floods,  the  Water  Resource  Minister
 should  be  present.

 MR.  SPEAKER:  Shri  Lokanathji,
 please  do  not  do  like  this.

 MR.  LOKANATH  CHOUDHURY:
 Sir,  the  Minister  must  reply  as  to  what
 preventive  measures  are  being  taken  by
 the  Government.

 MR.  SPEAKER:  This  is  not  correct.
 |  said  that  it  was  important  and  it  would
 be  raised  tomorrow  2150.

 Now,  Shri  P.K.  Bansal.

 12.40  hrs.

 MATTERS  UNDER  RULE  377
 Contd

 (४)  Need  to  extend  Central
 Government  Health  Scheme  to
 Chandigarh  Union  Territory  for
 the  benefit  of  the  retired  as  well
 as  working  Central  Government
 Employees

 [English]

 SHRI  PAWAN  KUMAR  BANSAL
 (Chandigarh):  Sir,  there  are  about  20,000
 Central  Government  employees  in
 Chandigarh  and  a  large  number  of  those
 who  are  retired.  Non-extension  of  Central
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 Govemment  Health  Scheme  to  the  city
 has  caused  great  inconvenience  and
 difficulty  to  all  these  employees,
 particularly  to  the  retired.  It  is  a  compelling
 necessity  that  a  CGHS  hospital  and
 dispensaries  are  opened  in  Chandigarh
 immediately.  To  mitigate  the  difficulties  of
 the  eligible  people.  It  will  be  in  the  fitness
 of  things  if  they  are  granted  temporary
 entitlement  to  be  treated  at  the  PGI.  Any
 delay  in  the  matter  will  only  aggravate
 the  problems  of  these  senior  citizens  who
 have  given  the  best  of  their  lives  serving
 the  country.

 |  urge  the  Government  to  take
 immediate  action  in  the  matter.

 (vi)  Need  to  introduce  a  new  train
 service  between  Bijnor  (U.P.)  and
 Delhi.

 [Translation]

 SHRI  MANGAL  RAM  PREMI
 (Bijnor):  Mr.  Speaker,  Sir,  even  after  so
 many  years  of  Independence,  there  is  no
 rail  facility  from  Bijnor  to  Delhi  as  a  result
 of  which  people  have  to  face  a  lot  of
 difficulties.  Only  Mussoorie  Express  train
 passes  through  here  which  covers  only
 two  Assembly  Constituency  of  the  district
 and  this  train  does  not  touch  the  rest  of
 the  five  constituencies.  The  passengers
 who  want  to  come  to  Delhi,  have  to  go
 to  Moradabad  or  Nazibabad  and  that  is
 why  they  face  difficulty  in  getting  seats
 or  reservation  in  the  trains.

 Therefore,  |  request  the  Railway
 Minister  that  Bombay  Express,  which
 runs  from  Dehradun  to  Bombay  via
 Luksar,  Saharanpur  and  Delhi,  should  be
 diverted  from  Luksar  to  Nazibabad,
 Nagina,  Dhampur,  Tyohara,  Muradabad
 and  Delhi  or  a  new  train  should  be
 introduced  which  should  cover  all  these
 stations.  All  of  these  stations  are


